IN THE INCOME TAX APPELLATE TRIBUNAL
DIVISION BENCH, CHANDIGARH

BEFORE SHRI N.K. SAINI, VICE PRESIDENT &
SHRI R.L NEGI, JUDICIAL MEMBER

3MIRT N E/AITA No. 1610/Chd/2018
fAUROT ¥/ Assessment Year :2009-10

Shree Triveni Foods, JITH The ITO,
NH-22, Sector 6, Parwanoo, Parwanoo,
Distt. Solan-173220 (HP) Distt. Solan (HP)

AT /PAN NO: AANFS4378]

3rdrerreft/Appellant gegf/Respondent

Hearing through video Conferencing

RPN/ Assessee by : Shri Surinder Babbar, CA
TSETHI3RA/ Revenue by Shri Ashok Khanna, Addl. CIT

ﬂﬂﬁ'lé@l?—!‘lﬁ'@/Date of Hearing : 28.01.2021

3eaUThIaR@/Date of Pronouncement : 28.01.2021

3mear/Order

Per R.L. Negi, Judicial Member:

The assessee has filed the captioned appeal against the order dated
30.11.2018 passed by the Commissioner of Income Tax (Appeals)
Shimla [(for short ‘the CIT(A)], pertaining to the assessment year 2009-
10 vide which the Ld. CIT(A) has dismissed the appeal of the assessee
filed against the assessment order passed u/s 143(3) of the Income Tax

Act, 1961 (for short 'the Act').

2. At the outset, Ld. Counsel for the assessee submitted that the

assessee has opted to settle the issues in the said appeals under the



provisions of ‘Vivad Se Vishwas Scheme 2020°. The Ld. Counsel
further submitted that an application for withdrawal of the said
appeal has already been filed. Hence, the same may be allowed and

the assessee may be permitted to the withdraw the said appeal.

3. The Ld. Departmental Representative did not oppose the

application filed by the assessee.

4. In view of the submissions made by the Ld. Counsel for the
assessee, we allow the application filed by the assessee and accordingly

dismiss the appeal as withdrawn.

Order pronounced on 28.01.2021.

Sd/- Sd/-
( N.K. SAINI) (R.L.NEGI)
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